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(c) if so, the findings of the Commi-
ttee and action takcn by Government
thereon ;

(d) whether Badarpur Karamchari
Samyukta Morcha has also submitted a
memorandur to the aforesaid Commi-
ttee in this regard ; and

(e) if so, the action taken thercon?

THE MINTSTER OF TRRIGATION |

AND POWER (SHRT B. SHANKARA-
NAND) (a) and (b), Yes, Sir.

(c) The Committec hns submitted
its report which is under examination of
the Government,

(d) and(e). Yes Sir, ord the memo.
randum was considered by the Conimi
ttee.

‘ITistory of Freedom NMevement® in
Schoo!l Corrientam

1415. MOHANIT AL PATLCL :

KUMART MAMATA
BANERIJFFE :

Will the Minister of EDUCATION
be pleased to state :

(a) whether the Histary of Indian
Freedom Movement is proposed to be
a compulsory subject for all school
students ;

(b) if so, the outline of svilabus to
bte included at different levels i.c,
primary, middle and hiph school ;

(c) whether are Committee has bzen
constitoted to prepare policy guidelines
in this regard ; and

(d) if so, the dctails thercof ?

THE MINISTER OF EDUCATION
(SHRI K.C. PANT) : (a) to (d). 'The
Government of India have sct up a
Working Group of Expcrss to prepare
police guidclines (o provide graded
introduction to all school students of
the History of Indian Freedom Move-
ment. The Working Group has also
bzen assigned the task of suggesting
operational guidelines jn this regard as
well as model, graded syllabus for the
study of the Freedom Movement. The
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Working Group has started function-
ing.

National Road Safety Council

1416. SHRI NARSINGHRAO
SURYAWANSHI : Will the Minister
of SHIPPING AND TRANSPORT be
pleased to state reasons for not sctting
up of a National Road Council so far ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z R. ANSARI) :
The Road Safety Committee in its
report submittecd in 1983 had inter-alia
reccommaonded the cestablishment of a
N:tional Road Safety Council to formu-
late and monitor the implementation of
road safetv measures, This recommen-
dation was considered in the Govern-
ment and it was felt that it was not
necessary to set up such a Council but
that the State Government /UT Adminis-
trations should set up Road Safety Cells
at State levels to formulate, implement
and monitor safety measures. The
State Governme:nts were requested to do
SO.

[ T!'.r?”.v .’ﬁf.’.u!r!

Faizabad Bye-Puss Scheme in Uttar
Pradesh

1417. SHRI NIRMAIL KHATRI :
Will the Minister of SHIPPING
AND TRANSPORT b pleased to state:

{a) whether Government are  aware
that the Faizabad bye-pass scheme in
Uttar Pradesh has  becn pending  for
many yecars ;

(b) if so, reasons therefor; and

(c) the time by which construction
work of this scheme will sturt ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R, ANSARI):
() and (b). Yes, Sir., The align-
ment of Faizabad byepuss on National
Highway 28 in Uttar Pradesh was approv-
ed in 1971 and since then land has been
acquired. However, due to insuflicient
allocation of funds as against overall
requircments for removal of existing
deficicncies on  National Highways ip
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the country, construction of byepasses
had been given lower priority in the Vth
Five Year Plans.

(c) Subjsct to the overall availabi-
lity of funds and the all-India inter-se
priority of this work, it would b: consi-
dered for inclusion in the VIIith Five
Year Plan which is not yet finalised,

Loan/Aid from Foreign Countries and
Import of Departmental Machinery

1418. SHRI MOOL CHAND DAGA:
Will the Minister of RAILWAYS be
pleased to state :

(a) which of the foreign countries
give us loan/aid or export departmental
machinery ;

(b) since when are importing the
same (giving country-wis¢ position and
amount involved during the last three
years ; year-wise) ;

(¢) when self-sufliciency is likely to
be achieved in this regard : and

(d) what rem:dial action has been
taken in this regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) :
(a) At present, financial assistance has
been extended to Government of India
for Indian Railways by the following
countrics : —
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(i) United Kingdom
(ii) Japan
(iii) Saudi Arabia

The countries from which most of
the equipment/goods are being imported
arc Austria, Brazil, Canada, China,
France, Japan, Poland, Romania,
Switzerland South Korea, U.K. U.S A.
and West Germany.

(b) On the Indian Railways, machi-
nery/goods are being important from
time/to timec as necessary. During the
last 3 years, Ministry of Railways have
authorised import of machincry/goods
for the Department from various countri-
es as indicated in the statement attached.

(c) and (d) The goal of attaining
self-sufficiency in regard to our require-
ments is being pursued vigorously. This
is a continuing process and no time
frame can be prescribed for attaning
self-sufficicncy in  every sphere of
country’s activities.

Various steps are already being taken
to modernise and updatc the technology
available in India with a view to reduce
our dependence on imports, The steps
taken in this regard are enumerated in
chapter **Towards Self-Sufficiency’’ of
Indian Railways Year Book 1983-84
which was laid before the Parliament
alongwith Railway Budget for the year
1985-86 on 14.3.1985, A statement is
enclosed,





